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AHocation of Time for Disposal of Go-
verumeng Legisative and other Business,

THE DEPUTY CHAIRMAN: I have
to inform Members that the Business

[BAJYA SABHA ]

Legislative & 344
other Business

Advisory = Committee at its meeting
held on  Thursday, the 5th May 1994

allotted time for Government Legis-
lative and vther Business as follows: -

— —

Bus;nss Time Allotted
1 Comlderatxon and return of the Fmam;e Blll 1994 after it has been
) passed by the Lok Sabha . . 4 Hours
2, ‘Consideration and passing of the Specified Areas (Issue of Identity
Cards to Resndents) Bill 1993 after it has been pa,ssed by the Lok
Sabha. . . . 1 Hour
3. Consideration and passing of the Rubber (Amendment) Bill, 1992,
after it has been passed by the Lok Sabha. 1 Hour
4. Discussion on the Resolution regarding further commuance of Presi-
’ dent s Rule in the State of Mampu: . . . . . 1/1/2 Hours
' s, Consnderatlon and passing-.of the following Bills:—
_ (8) The Institutes of Technology (Amendment) Bill, 1994 1 Hour
(b) The Doctor Bhimrao Ambegdkar University Bill, 1994 1 Hour

Anpouncement Re. Government Busi-
mess for the- Weel: Commenemg 9th

. _THE. MINISTER OF STATE IN

TI-IE MINISTRY OF PARLIAMENTA-
RY AFFAIRS (SHRIMATI MARGA-
RET ALVA): Madam, with your per-
migsion I rise to announce that Gov-
ernmen; Business during the week
commencing 9th May, 1994 will con=

nigs of—

1. Consideration and  passing/
return of the following RBills as
pas§ed by Lok Sabha t—

_(a). -The Appropnanon (No. 2)

Bxl];, 1994, -

(b) The Fmance Bill, 1994.

(c) The Specified Areas (Issue
.af Identity Cards to the Residen-
ta). Bill, 1993. :

2. Consideration .and Passmg ot
the following Billss—

(&) The Institutes of Techno-
logy (Amendment) Bill, 1994,

(b) The Doctor Bhimrao Am-
bedkar University Bjll, 1994.

3. Discussion on the ' Resolution
regarding further continuance of
the President’s. Rule in the State
of Manipur,

4. Discussion on the working of
the Ministry of Health and Family

Welfare.
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